FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

OASIS MARINE PRIVATE LIMITED

Sr.No. | PARTICULARS DETAILS
1. Name of corporate debtor OASIS MARINE PRIVATE LIMITED
2. Date of incorporation of corporate debtor 04/03/2011
3. Authority under which corporate debtor is Registrar of Companies, Ahmedabad, Gujarat.
incorporated / registered
4. Corporate Identity No. / Limited Liability U05003GJ2011PTC064243
Identification No. of corporate debtor
5. Address of the registered office and principal office
(if any) ofcorporate debtor 320, Laxuria Business
Hub Near Dumas Resort,
Dumas Road, Surat,
Gujarat, India, 395007
6. Date of closure of Insolvency Resolution Process 11/12/2024
7. Liquidation commencement date of corporate debtor | 11/12/2024 (Certified copy of Order Received on 16-
December-2024)
8. Name and registration number of the insolvency CHETAN BABALDAS PATEL
professionalacting as liquidator Reg. No.: IBBI/IPA-002/IPN00819/2019-
2020/12561
9, Address and e-mail of the liquidator, as 301, Akshar Stadia, Opp. Symphony House,
registered with the Board BOdakdeV, Ahmedabad-380059
chetanpatelcs@gmail.com
10. | Address and e-mail to be used for 301, Akshar Stadia, Opp. Symphony House,
correspondence with theliquidator Bodakdev, Ahmedabad-380059
oasismarinelig@gmail.com
11. | Lastdate for submission of claims 10/01/2025

Notice is hereby given that the Hon’ble National Company Law Tribunal Ahmedabad Bench has
orderedthe commencement of liquidation of the OASIS MARINE PRIVATE LIMITED on 11/12/2024
(Certified copy of Order Received on 16-12-2024) under section 33 of the Code.

The stakeholders of OASIS MARINE PRIVATE LIMITED are hereby called upon to submit their claims with

proof on or before 10/01/2025 to the liquidator at the address mentioned against item No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All othercreditors

may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.




CHETAN BABALDAS PATEL
Liquidator of OASIS MARINE PRIVATE LIMITED

Reg. No.: .: IBBI/IPA-002/IPN00819/2019-2020/12561

AFA No.: AA2/12561/02/300625/203395, Valid up to: 30-June-2025
Date: 16.12.2024

Place: Ahmedabad
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FINANCIAL EXPRESS

TUESDAY, DECEMBER 17, 2024

FORM NO. URC-2

Advertisement giving notice about registration under Part |
of Chapter XXI of the Act
[Pursuant to section 374(b) of the companies Act, 2013 and rule 4(1) of
the companies (Authorised to Register) Rules, 2014]

1. Notice is hereby given that in pursuance of sub-section (2) of section
366 of the Companies Act, 2013, an application is proposed to be
made after fifteen days hereof but before the expiry of thirty days
hereinafter to the Registrar at Central Registration Centre (CRC)
Indian Institute of Corporate Affairs (IICA), Plot No. 6, 7, 8§,
Sector 5, IMT Manesar, District Gurgaon (Haryana), Pin Code-
122050 that “M/s GREFOS INTERNATIONAL” a
Partnership firm may be registered under Part | of Chapter XXI
of the Companies Act 2013, as a company limited by shares.

2. The principal objects of the company are as follows:

a. To carry on the business of buying, selling, merchant, agents,
dealers, distributors, commission agents, brokers, processing,
cultivate, manufacturing, reselling, importing, exporting, transport-
ing, storing, trading, dealing, in all kinds of agro commodities, agro
products, farm produce and its by-products whether processed or
not in India or elsewhere.

b. To engage in the business of sorting, grading, cleaning, packing,
labeling, storing, transporting, and distributing all kinds of agro
commodities, agro products, farm produce and its by-products,
either directly or through third parties, to cater to domestic and
international markets.

c. To carry on allied activities related to agriculture and trading,
including establishing and operating warehouses, cold storage
facilities, and logistic services for the effective handling and
management of all kinds of agro commodities, agro products, farm
produce and its by-products.

d. To carry on business of manufacturers, dealers of preserving,
dehydration, processing, reigning, packing, bottling, prepare,
manipulate, treat, market, import, export, improve, produce,
process, prepare, buy, sell, deal, in and carry on the manufacturing
and trading in processed foods, health foods, protein foods, food
products, agro foods, fast foods, packed foods, poultry products,
sea foods, milk foods, health and diet drinks, extruded foods, frozen
foods, dehydrated foods, precooked foods, canned foods,
preserved foods, bakery products and confectionery items such as
breads, biscuits, sweets, cakes, pastries, cookies, wafers,
condoles, lemon drops, chocolate, toffees, tinned fruits, chewing
gum, bubble gum, detergents, tea and coffee, vegetables, fruits,
jams, jelly, pickles, squashes, sausages, nutrient, health and diet
foods / drinks, extruded foods, confectionery items, sweets, cereals
products and any other food products in and outside India.

3. Acopy of the draft memorandum and articles of association of the
proposed company may be inspected at the registered office at 8,
3rd FLOOR, PRATHAM SQUARE, SAHAKARI JIN ROAD,
HIMMATNAGAR, SABARKANTHA, GUJARAT-383001.

4. Notice is hereby given that any person objecting to this application
may communicate their objection in writing to the Registrar at
Central Registration Centre (CRC) Indian Institute of Corporate
Affairs (lICA), Plot No. 6, 7, 8, Sector 5, IMT Manesar, District
Gurgaon (Haryana), Pin Code- 122050. within twenty-one days
from the date of publication of this notice, with a copy to the
company atits registered office.

for and on behalf of GREFOS INTERNATIONAL

Ingfizn Bank, Sdressed Asset Management Branch, dnd Floor,
Deshana Chamber, Ushmeanpura, Ahmadabad-180014

giua W .ﬁ Indian Bank
e=mall 1D : armbahmedabadiindianbank codn

Mok Mo -BATERITEAT

WITHDRAWAL NOTICE OF SALE

(Under provisions of the Securitisation and Reconstruction of Financial Assets
and Enforcement of Secunty interest Ack, 2002}

Tha a-auchion sale notica dated 25,11,2024 issued and published an 27,11 2024 for
the secured asseis of accouni Mis Bansari Alloys Pvl Ltd. scheduled on
16.12.2024 slands withdrawn due fo technical reasons with liberty to issue fresh
sale nolice in order 1o recovery Bank’s dues, The auction of the property securad in
the account M's Bansari Alloys Pyt. Lid. will not be conducted on 18.12.2024 and
no bids will be acceptad for the same.

FORM B
PUBLIC ANNOUNCEMENT

[Regulation 12 of the Inzolvency and Bankruptcy
Board of India {Ligquidation Process) Regulations, 2016]

FOR THE ATTENTION OF THE STAKEHOLDERS OF
OASIS MARINE PRIVATE LIMITED
PARTICULARS DETAILS

Date : 16.12.2024, Ahmedabad  Authorized Officer, Indian Bank

1| NAME OF CORPORATE DEBTUR OASIs HAHIHE PRIVATE LIMITED

| Date el Inmrp:rahn:r of Corparate Dabtoe| D4/03/2011

& IncormoratadiRegsierad
4, | Corporate [denfty Mo. ! LimEed Lisbiiy
Idenfification No. of Corparate Debior

| U05003G.2011PTCOG4243

2
3. | Authoriy under which Comorate Deblor | Registrar of Comipanies, Ahmedabad, Guaral. |

) | Regd. Office: 17, Raymugat Socety Marsrpura Char Rasia
Anicyr Rosd Nemmpur. Ahmecstad-380017 Tel Mo 07329601200
ATNAMANMI :nai r‘.-.f':“;:r-.fa‘- o, Website: wwn snaman o
METALS & TUBES LTDL | (IR L 701 0BG SR LB

5. | Address of the registered office & principall 320, Laxuna Business Hub Near Dumas Resor,
officas (F 2y of Corporate Defior Durnas Road, Sural, Gujara, India, 395007

& | Date of closure of Insohvency 1122024
Hesokubon Process

Liquelation commencemery date 111212024 {Cenified copy af Order Recaivad on
| af Corperale Detiar 18-Dacamber-2024)

2. | Mame & Regiziraion Number of Inschercy | CHETAN BABALDAS PATEL
Professional acling a5 Liguidake Regn. Mo: [BREIPADLIPRGET B201 520201 2561
AFA Valid upto: J0-June-2025

Hﬂl]EE.EQF!.LQﬁﬁ_E!E.EH&BEEE RTIFICATES
kotice is hereby grven that the Certificates in respect of the under menticned Eguty
Shares of our Company ("AMTLT) / Amsigamated Company namely Ratnamani
Engineering Limited { "REL” | have been reparied tobe loit f misplaced and the holden

9, | Address and Emal of S Squadator
a5 registared with the Boan

301, kshar Siadia, Opp. Symphony Howss,
Bodakday, Shmedabad-380055%

Ernall ; chetanpatelcs@gmail com

10| Address and e-mal bo be used for | 31, Akshar Stadia, Opp. Symphany House,

dayx from the date of this adveritserment, che the Company will proceed o nsase

Lletved of Conlirmatiosn in liew of duplicate share certificate{s) alter the expiry of 7
rEmer Dl el B ENTeTEad e Hnorm &y Other persini 5l
FOR, RATHAMAN] METALS B TUSES LTD.
AN MALDO

{OMAPANY SECRETARY

| SEwe | T & M fu

DUATE: 16122004
PLALCE: AHMEDABALD

of the said Shares have applied to the Company for isse of duplicate share comespandence wih the ligudator | Bocakdey, Ahmadabad-380059
cottificates in By tharpo] Email : casismanneligi@gmail.com
- |  — | *T :h: M. of | Cortone Bl 1 - Pretmerter . 11| Lasl dabe for submissicn of Claims 1040112025
" P | — ~|  [Matice is hareby given tnat the Hom'ble Naticnad Company Law Tribunal Ahmedabad Bench has onfered
L i ' . ] r:umm'r:ﬂ'nenl of fiquidation of the DASIS MARINE PRIVATE LIMITED on 11122024 (Cersfied
o noih | o o copy of Order Received on 16-12-2024)
o ETE 1] | The stakeholders of OASIS MARINE PRIVATE LIMITED are heraby caled upan Lo submit thair clams |
i ...'_. - with procd on e betans T0NTGA02S 10 tha bgucaial al the address mentonsd againslilamMNo, 10
xiias | @ L | Thefinancial crecbtors shall submi (heir daims weth proof b electanic maans ooy Al olher cradiors may |
- ——— : - — - . - 1 submitthe chaims with the procfinparsen, by postor by elecionic means
k ) W] G e wa ) | Submission of false or misteading prood of claims shall attract penalties., Sl
EBUANT, LARABIS S il b4 o e a e CHETAN BABALDAS PATEL
Ay person having clasm / objerton n respect of The 1aid thares. thould communscate Liguidator o7 QASIS MARINE PRIVATE LIMITED
10 the Company at the above mentioned Registered Office of the Company withi Date 16122004 Regn. Mo :IEBVIPA-O0ZIPNODE1 3/ 2019- 30201 2561

Place - Ahmedanad  AFA Noo &AM Z56TN2GI0ERSR0E395 | Valld up to: 30-June-2025

DEUTSCHE BANK AG
POSSESSION NOTICE  (Appendix IV [Rule 8 (1)])

Whereas, the undersigned being the authorzed officer of the Deutsche Bank
AG, India ("Bank”} under the Securfisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 and in exercise of
powers conferred under Section 13(12) read with rule 3 of the Security Interest
|Enforcement) Rules, 2002 issued a demand notice dated 03rd August 2024
caling upon the borrowers SHIV KRUPA SILK MILLS (Borrower) and
VASANTKUMAR LALLUBHAI PATEL (Co-Borrower), to repay the
aulstanding amount as mentioned in the notice being Rs. 40,82,502.15(-
(Rupees Forty Lakhs eight two Thousand Five Hundred Two and Paise
fifteen Only) within B0 days from the date of receipt of the said nolice. The
Borrewer having failed to repay the amount, notice is hereby given o the
Borrower and the public in genaral that the undersignad has laken possession
af the property described herein below in exercise of the powers conferred on
himiher under Section 13(4) of the said act read with rule & of the said act on
this 12th day of December of the year 2024.

The Borrower in particular and the public in general is hersby caufioned not to
deal with the property and any dealings with the property will be subject to the
charge of the Bank for an amount of Rs. 40,82,502.15 /- (Rupees Forty Lakhs
eight two Thousand Five Hundred Two and Paise fifteen Only) and inferest
thereon

The Borrowers' attention is invited to provisions of Sub-section (B) of
Section 13 of the Act, in respect of time available, to redeem the secured
assets.

Description of the Immovable Property

All Right Title And Interest In Super Structure Of Fiat No. 702 on the Tth Floor
Admeasuring 1041.35 sq. fts. Built UP Area & 1725 5q. fis Super Built Up Area,
Along With 43.08 sq. Mts. Undivided Share In The Land Of "Shikhar Heights
Building Mo. 'A", Situated At Revenue Survey No 52, Block No 112
Admeasuring 2-Hactor, 12-Are, 46-Pratiare |.e 21246 sq, mis, T.P Scheme Mo
43{Bhirnrad), Original PlotNo 57 Admeasuring 21246 sq. Mis. Final Plot Mo 18
& 27 Admeasuning B404 sq. mis. & 7831 sq. mis Paiki Final Plot No 27
Admeasuring 7831 sq. mts. Of Moje Bhimrad, City OF Surat, Own By,
Vasantkumar Lalludas Patal. For Deutsche Bank AG

Date: 17th December 2024 Authorised Officer

( Place: Surat (Mahipal Bhanwarsingh Rajpurchit)

& Chola

& Chola

EHBLAHAHIJAIJLM INVESTMENT AND FINANCE COMPANY LIMITED
rparate Dffice ; G5+ & 55 Spee B4, Thina Wi ka Incusingl Estabe, Guandy, Chenna GI0032

Bramch Céfice ; B
Adagan, Sural-356009, Contac] Mo Tejas

UL LN E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Recenstruction of Financial Assets and Enforcement of
Secufity Interest Act, 2002 read with proviso be Rule 3{1) of the Securily Interest (Enlorcement) Rules, 2002,

| CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

Corporate Office ; T4 & 55, Sper B4, Thina Vi ka Indistrial Eslabe, Guindy, Chennat B00032
812, B Flacn Velocity TGE Road, Opp. Wood Sqiam, L P Eavani Main Bead, Nr. Baleshear Pan,
E2-3BEEIGE04T | Amod Charan- B33 T1ES50, [ Premal Bhatl-0873452668

attention is imdted to provisions of subssection (8) of section 13 of the Act, in
respect of thme available, to redeem the secuped assets, The bodrower mortgagar
im particular and the public in general Is hereby cautioned nob to deal with the
property and any dealings with the proparty will be subject to the charge of the
Eogta Financial (India) Limited for an amount of being RS, 26,14,130/- [Rupees
Twenty Six Lakh Fourteen Thousand One Hundrod Thirty Only) as on 7.08.2024
and interest & ecpensas thereon until Full;.‘:-:ll,'mFm

Description of Immovable Property

All that piece and parcel of Immiovable Property being Plot Mo, 71 Adrmeasuring 76-
20 5q. Meter (A5 per City Survey Mo, 76.97 5q. ML) situated at Jamnagar .5 Mo,
1489 & 1493/ Paiki 1, Ward No. 15-C, Street Mo. 58, Sheet No. 400, Survey Mo, 3936,

Digwijay Plat, Udyog Magar Road, Mear Hinglaj Chowk, O Hirji Mistry Reoad,
lamnagar, Tal & Dist. lamnagar, Gujarat. Cwnad by &r BHAVESHEBHAI JAMMADAS
AN Dy

Mortgaged Property Bounded A under —East — Road, West — Land of Survey no,
1488, Marth = Land of Other Plot Mumber, 5outh = Land of Survey No, 1491

B Faim s OO v o S ] {GEE:M;?HE] EEF,:,ERTJ;HJ':F Hrl?ﬁ?rll:fyf ;:::::Erm:f Eﬂ:HU;AI[Tﬁ Whereas the undersigned being the authorized officer of the MAS Rural Housing & Mortgage Finance Ltd. under the Securitisation and
MISTRY (Co-Borrower), CHIRAGEHAI J PATEL (Co-Borrower), Reconstruction of Financial Assets and Enforcement of Secunity Interest Act - 2002 (54 of 2002 ) and in exercise of powers conferred under section
DHAVALKUMAR GOVINDBHAI DHOLA (Co-Borrower), MANGILAL 13{12) read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a demand notice dated 11-06-2024 calling upon the BorrowernCo-

DEUTSCHE BANK AG VARDAJI MISTRY (Co-Borrower), and HIMANSHU MANGILAL MISTRY borrawer/Guarantor to repay the amount mentioned in the notica being within Sixty Days from the date of receipt of the said nofice.

POSSESSION NOTICE  (Appendix IV [Rule 8 {1)]) (Co-Borrower) to repay the outstanding amount as mentioned in the nofice The Borrower having falled to repay the amount, notice is hereby given Lo the Borrower/Co-borrawer/Guarantor and the public in general thal the

Whereas, the undersigned being the authorized officer of the Deutsche Bank | | 220 Rs. 1,30,44,087.34/- {Rupees One Crore Thirty Lakhs Fﬂﬂ?’fﬁ'“' undersigned has taken Symbolic Possession of the property described herein below in exercise of pawers conferred on him under sub-section (4) of

AG, India ("Bank’) under the Securifisation and Reconstruction of Financial| | Thousand Eighty-Seven and Paise Thirty-Four Only) within 60 days from section 13 ofthe said [Act] read with Rule 8 of the Security Interest (Enforcement) Rules 2002, onthis 11th Day of December of the year 2024,

Assets and Enforcement of Secunty Interest Act, 2002 and in exercise of ;hn‘"jl:f‘;he ﬁ;ﬁ'&i‘g;‘;ﬂéﬂ ﬁ'i:ﬂi?{fﬁ?}mﬁ‘;ﬁ:ﬂﬁ:“ﬂ é?'tlﬁﬁ E?anmja?';mai The BorrowerCo-borrower/Guarantor in parficular and the public in general is hereby cautioned not to deal with the property and any dealings with

powers conferred under Section 13(12) read with rule 3 of the Security Interest| |7 undarsianed hae tah!rar? I;nssessic-n g 1’!1:' property deF;:J:ritl}ed hgerein i the Property will be subject to the charge ofthe MAS Rural Housing & Mortgage Finance Ltd. as on 11-06-2024 and interest theraon.

(Enforcement) Rules, 2002 fssuad a demand nolice dated 03th May 20241 1o o wco o ine nowers confirred on himher under Section 13(4) of the said The Borrower/Co-borrower/Guarantor attention Is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to

calling upon ihe borrowers MiS. SUNBARG TRADLIMK PYT LTI i read with ule 8 of the sid act on this 12th day of December of the Year| | redeem the secured assets

AR M M i 2 e e el B9, SUEASA] [am I Borrower & Co-Borrower, Description OF The Loan AIC N Date & Amount of

R ] s = Y M

i ir} o repay the outstanding | | 22! %ith the property and any dealings with the property will be subjecttothe | | 4 | BHARAT.JI SARDARJI THAKOR  |All that Piece and Parcel Properly No. 397| Loan Account| Rs.10,43,621.00 (in Words

(Legal Heir) PREKSHA SURANA. {Legal Heir) to repay the outstanding | | .o of the Bank for an amount of Rs. 1,30,44,087.34/- (Rupees One Crore - - '

amount as mentioned in the natice being Rs. 4,15,34,251.391- (Rupees Four | - | i’y siene Forty-Four Thousand Eighty-Seven and Paise Thirty-Four (APPLICANT) Admeasuring 111.48 5g. Mtrs. & Construction| No: 6158 | Rupees Ten Lakhs Fourty

Crore Fifteen Lakhs Thirty-Four Thousand Two Hundred Fifty-One and | | o b voricie ecttharean, JABABEN BHARATJI THAKOR | Thereon or Indivisible Portion Malu Madhugadh Three Thousand Six

Paise Thirty-Nine Only) within 60 days from the date of receipt of the said | - |0 gorrowars attention s invited to provisions of Sub-section (8) of (CO-APPLICANT) Juth Gram Panchayat Situated on Gamial Land AL} 44.49.2p24 | Hundred Twenty One Only)

natice. The Borrower having failed to repay the amount, notice is hereby given Section 13 of the Act, in respect of time available, to redeem the secured ADARSHA.JI BHARAT.)I THAKOR FlieA, Tel= SIRGALLE) BiE Sl son JGELCE A an Pabe 11.00.202¢

to the Borrower and the public in general that the undersigned has taken il ' : Sub District of Mahesana State Gujarat Bounded

possession of the property described herein below in exercise of the powers - (CO-APPLICANT) As Follows: As Per Technical : East : House of

conferred on him/her under Section 13(4) of the said act read with rule § of the Description of the Inmovable Property KIRITISINH AMARSINH THAKOR | gameshial Manilal Nai, West @ Mahakali Mata

said acton this 11th day of December of the Year 2024, Property No.1 : All that built up premises bearing unit no.19 {39 sq. mtrs) in (GUARANTOR) Temple, Morth : Road & Madhugadh Primary

The Borrower in particutar and the public in genaral is hereby cautioned not to Shree Gurugovindnagar Group Housing scheme situated ontand bearing B.S School, South: Farm Land, Bounded As Follows:

deal with the property and any dealings with the praperty will be subjec to the Mo. 489/3 of Adajan , Tal: City, Dist Surat and comprised in T.P. scheme No. 12, As Per Sale Deed @ East ' House of Rameshlal

charge of the Bank for an amount of Rs. 4,15,34,251.39/- (Rupees Four Crore F.PNo. 39 Manilal Nai, West : Mahakali Mata Temple, North |

Fifteen Lakhs Thirty-Four Thousand Two Hundred Fifty-One and Paise Property No.2 : All that built up premises bearing unit no.20 (3% sq. mirs) in Road & Madhugadh Primary School, South : Farm

Thirty-Nine Only) and Interest thereon, Shree Gurugovindnagar Group Housing scheme situated on land bearing RS Land

The Borrowers' attention is invited to provisions of Sub-section (8) of Mo. 4893 of Adagan , Tal: City, Dist: Suratand comprised in T.P. scheme No, 12,

Section 13 of the Act, in respect of time available, to redeem the secured| |FPNo. 39 For Deutsche Bank AG Date :17-12-2024 Authorized Officer, Mr. Bharat J. Bhatt (M.) 9714193018

assets, Date: 17th December 2024 Authorised Officer Place : Mehsana For, MAS Rural Housing & Mortgage Finance Ltd.

Description of the Immovable Property Place: Surat (Mahipal Bhanwarsingh Rajpurchit)

“All that Fece and Parcel of Bunglow MNo.H1, adm 198.55 sq.mirs only ground
floor construction atong with undivided share of land adm. 496.35 sq. mirs paiki
172 share i.e 248175 sq. mirs (cily survey no. 7168 paiki) as a member of
PATHEY CO-OPERATIVE HOUSING SOCIETY LTD. Situated at final plot no-
236 paiki of TPS 14 (survey no. 188/A paiki) of Mouje DARIYAPUR-KAZIPUR
Taluka City in the registration distnct of Ahmedabad and sub district
Ahmedabad-6{Maroda).

Bounded by On the East: Pofice Cluarter | On the West : Society Open Plot |On
the North; Panchal Chintan's Bunglow | On the Couth: Shalimar Flats

Bungiow Mo, H/2, adm 143,40 sq.mirs only first floor construction along with
undivided share of land adm. 496.35 sg. mirs paiki 1/2 share i.e 248.175 50
mirs {city survey no. 7168 paiki) as a member of PATHEY CO-OPERATIVE

I look at every
Hmmw-m-

% m-.--mm

& The .Lrh.ﬂ.-.ml;'m

Diarbe 17.12.2024, Place ; Swrat

DEUTSCHE BANK AG

POSSESSION NOTICE  (Appendix IV [Rule 8 (1)])

Whereas, the undersigned being the authorized officer of the Deuische Bank
AG, India ("Bank”) under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Secunty Interest Act. 2002 and in exercise of
powers conferred under Section 13{12) read with rule 3 of the Securnity Interest
{Enforcement) Rules, 2002 issued a demand notice dated 20th June 2024

Sdi- Authorized Officer, Cholamandalam Inwestment and Finance Company Limibted

homefirst

Diarte ;17 122024, Place ; Surat

Sd/- Erﬂmﬁ_ﬂﬂ:ﬁaﬁﬂgﬁx{:mﬂ :':,- :'.'Err“r::nd o L:&ﬁ#ﬁ:}rﬁﬁ ﬁﬁ%;:ﬁ;ﬁ.&h Nolice is haraby given 1o tha publc in general and inparticular o the Boerowar ! Co-Borowar [ Mortgagaor (5} that [ha below describad immovable
AVINASHKUMAR RAJENDRABHAI PATEL Enter a beiter life E-AUCTION SALE MOTICE FOR SALE OF IMMOVABLE PROPERTIES propertios merlzaged b the Secuted Creditar, e SYMBOLIC POSSESSI0M of which has been taken by the Autherised Officeraf Chalamandalam
(Partner) ' ey . - . investmani and Finance Company Limited the samae shall be refared horein after a5 Cholamandalam swastmant and Finance Company Limsad
DATE: 16 December, 2024 | PLACE: HIMMATNAGAR E-auction Sale Natice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of The Secired Assets will be old an “As |s whers (5™, “Ag is what Is* and “Wihatever thers is” basiz through E-Aucsion
Security Interest Act, 2002 read with provise to Rule ${1) of the Security interest (Enforcemant] Rules, 2002, Itis hirety infarmed Lo Gerarl pubdic that we are going 4o conduct putiic E-Suction fhrough websile hitps:iwws.auctionfocus.inlchota-lap,
Molice is hereby opven 1o 1ha pubiz in general and in particular to the Borower ! Co-Borrewer | Mertgagar (s) that the below desenbead immavabie ot i A 7 -
properlies morigaged s the Secured Craditar. the SYMBOLIC POSSESSION of which s been taken by the Authorised Offices of Chalamandalam AIC No. & Name of Borrower, iy et Descriptians of the S & Bt . | E-fimeism Date and v,
“D ta Financial {ll'lﬂl-ﬂ} Limited Investment and Firance Company Limiled the seme shall be referred hereln after as Chelamandalam investment and Finance Company Lingted Co-horrawar, Martgagors Nofice w's 13(2) propertyiPropertiss Amaunt {In Rs ) Meiw
l-IHﬂ ta NN T190RI1 011406, € Office: 54 Sl H The Secwmed Assats wil be sald an “As 5 whare is™, "As is what is” and “Whatever thace is" basis through E-Auctian LAN: ROHERLCO000Z 186258 3 o
CIN No. L& 2 SHEPLLL ﬂnr'pqral:e Gopaban, Near Itis heratry infomed o Genaral pubdc that we are grang to conduct putde E-Auction Srowgh websie hitps:Twww. auctionfocus infchola-lap: CHANDRAVADAN A YADAY PUMAM ealai2024 Al Thal Enlire Plol Mo. 5321 R 39,00 000/ 2110412025 at
Hmer Pulia, Cpp. Metro Filar Moo 143, Jaipur - 202001, Rajssthan, ndia, T T B P : DEVI YADAY PRAKASH MiLk| Fs-24.34,00547 Admeasuring 1450 3q. Feet |E i 14:00 am to 1:00 FM
Tel: +91 141 GTGTDET, Registered Office: Kogle House, Azad Mohala, Bianagar - 305624, AIC Mo. & Name of Borrower, e r Descriptions of the N U e | e . - R 134.71 3q. Mims. In Silusted Ab( Rs. 3.90,0000 ith unlimited
Rajasthan, India | Email; info@koglan | wew.kogta.in Co-bamower, Martgagors HM'P:; ulsmll'lnﬂll \ property Pregertiss Anciand O Flr:;..] G IJH;E o0 Last ﬂpﬂlﬁmb al-lﬂll::!nv“gtlun :"E‘“ﬂ"l s Survay Mo I!EI1-'1, o r.hja'n."lr[?-ge o 53 B E:l":ru.l-umn :3 =
. . YR p— == ' Sarangpur, Ta: Ankleshwar, Dis: e L
APPENDIX IV [See Rule 8(1)] POSSESSION NOTICE LAN: { 1] HEGT ANERODDD00304E CHANDRAVADAN YADAY . \ . sach
Wh ~ (2 ) HESTANEDO00D033521 T1BER024 Al the Pece and Farcal of Man-for- | R, 33,00,000/ 04012025 =i Addl 1. 505 MEERANAGAR. SARANGPUR NEAR Enarud'u.ﬂ_mmdnrfes Of The Prq:ert-_!- East; Fiot Mo }
ereas, The undersigned being the Authorized Officer of the Kogta Fimancial ENDRA NATHUB e R, 8772779 | Cullure  Property in Mouje Anand 11-00 3 ta 1:00 PM NALANDA SCHOOL ANKLESHWAR BHARUCH-333001 531, West: internal Coenfload. North: Internal Coen
{india) Limited, under the Securtization and Reconstruction of Financial Assetsand :I‘.;.jT g l:nlﬁﬂ' . : J|'!|-i| Eﬂltll.rlf:;:l.flial'lt_.ﬁ.lr'I S ON -UJ'I-.IILI| Iying Baing tand Bearing Tica | Rs. 3.30,000¢ R Add 2.PLOT NO. 532 MIRA NAGAR, NE. MALANDA SCHOOL Foad; Soirth; Pot o, 515, Gwn By (1) Chandravadan 20112025
Enforcement of Security Interest Act, 2002 and in exercise of Powers conferred RAJENDRAKLUMAR PANCHAL REAL BEI0GI2024 FE'Hﬁl'i:qE SS r"';' Eaﬁﬁ E':I"L“E”Er;[ Rs. 1,80,0001- Yot antiom RAJPIPLARCAD, ANKLESHWAR BHARLCH- 323001 Aavand Yadaw, 2] Shivdhyan AnantYaday {Up to 5.30 P.M
under Section 13 {12) read with Rule 3 of the Security Interest (Enforcement) Rules, FURNITURE ANDBITERIGR. i i Ir:'; R, ebreon of 3 min TAN - RERSVDDO0DI0000aTa ~EMELMBRANCEST ASILTIES KNCAN T P NOTL RO
2002, lssued @ demand nobice dated 7/08/2024 calling upon the Barmawers / Add 1:-301, RAMKRISHNA TOWAR, SARDAR GANJ ROAD Ko 1014142 Tota Property COnsineiion asntosin gt SXOHEVDDO0U02576453 syt ﬂrﬂ ITr;v;mnmiadéniiiﬁwg sl kg
- ol £ & R 31 48 7310 i’ 2. T U ;
Guarantor/Mortgagoer MR.BHAVESHEHAI JAMNADAS NANDA 570 QPP SWAMINARAYAN SOCIETY-188001, 137.95 Sg. Mirs, at Ragisration District SSub District RISHI RAMCHANDRA PATEL | DHARA A Building Buill Up Area An| Rs. 3042000~ | 11:00 am to 1:00 M
MR JAMMADAS LAVIIBHAI NANDA, JAGDISH BRASS INDUSTRY THROUGH Add 2:-5ARDAR CHOWK NR VEHRAI MATA TEMPEL, 236 | snana. Bounded as Under; Mosth: By Housa Of 03-01-2025 RISH| PATEL. RISHI EMTERPRISE 8% on Admeasuriigdi sl Sq. Mirs And {with unlimited
PROPRIETOR MR.BHAVESHBHAI JAMNADAS NANDA (Applicant/Mortgagor), AND 237 AMAND GUJARAT 388001 Indravadian Manibhai Pael, South: By Mouse Of | . oo Add 1. 11 NATRAJ SOCIETY, OMOBR024 _ |{individed Share On Land Arsa LS. 500000 I
MRS.PRITIBEN BHAVESHEHAI NANDA W/O MR.BHAVESHBHAI JAMMADAS ?Eﬂﬂgétfrffgﬁ'%JﬁﬁrmmF NEAR VEHRAI MATA | Visrambhai Margalohai Patel, East: By Roed, West By | (U toS.00PM) KALADARSHAN CHAR RASTA, Adeneasuring 20.35; Sq, Murs., Boundaries Of The Praperly East Pt No | o ron o0 4 il
NANDA (Co-Applicant), Loan Account No. 0DDD352278 to repay the amount . e-— Khacki Road. | WADHODIYA ROAD, VADODARA- | ssny Wost: Flaz Mo 4505 North : Open Tarrase & Ots, South ; Ofs & Towar ach}
mentioned in the notice being RS. 26,14,130/- (Rupees Twenty-Skx Lakh Fourteen ENCUMBRANCESLILBILTIES KNOWM TO CIFCL: NOT KNOWK 390018 _ B, And Flat No, A0S, On FifthFloor, & Bullkdng, Buit Up Area Admeasuring
Thousand One Hundred Thirty Only) payable with further interest and other legal 1Al Interested participants | bidders are requested o wisit the website hitps:iwww.auctionfocus.inichola-lap & VR SONE B, TiroHa T | 4350 Sq. Mirs., Ard Undivided Shara Of Land Area Admeasumg 203650 200012025
charges until paymant in full within 50 days from the date of notice/date of receips https:fcholamandalam. cominews! auction-notices. For datisls, halp, procedure and anline iraining on e-auction, prospactive bidders may BUNGUW.OFP. SARDHHAPETROE | NS Total Bult Up AreaAdmeasuring 7.0 59 Mirs. And Admeasuring 41,72 :
of the taid notice. The bormower/ mortgagor having ilkd to regay tha amount coréacl Mis. Auction Focus Private Limited: Contact Mr. Muhammed Rahess - 8124000030 | B3T4845596, . Email id: PUMP, WADHOOIYA ROAD,- Sq, Mrs. I The Scheem Known AsSiver Stone, Boundaries Of The Proparty | (Up 1o 5.30 P.M.|
nothce is hereby given to the borerower/ mortgagor and the public in general that CholaAuctionL AFiEchola murugappa.com. For eAuction training alone, contact Mis. Auction Focus; Prachi Trivedi - B016641848. VADODARA-130019 ! East ; Flat Mo AS04, West : Otz, North : Open Tamase & Ots. South ; Ofs &Tower B, Stualed At Oid |
the undersignad has taken possession of the propert Wik elonarh benary Bedords Th 2 For further delails on terms and conditions please wisil htips:iwww. auctlonfocus.Infchola-lap & Revenue SurdeyNo. 525 Biock Mo, 348, Land Area Admeasuring 455300 5q, Mirs., Of MojeRapurs, Sub- |
e e pﬂwer; ceifecrdicn RisHoE i SE__:M"'“ 13(4) of the said A https:icholamandalam.caminews/auction-notices. o lake part in e-auction is-iﬁljnn Sub-District-Vadodara, District-Vadodara
lancte B je & of this saic Rises an iz Lixk of DEE. 0F the yeaw FIKA T ooerovers ARl also s Statutony 13 Daye S Notica Uneer nule ¥uT) of Secieity ntatest (Enbrearymt) Indles, 200 1AL Interasled parlicipants | bidders arm roquested 1o wisit the websile httpsciwww.auclionfocus.in/chola-lap &

httpsfcholamandalam. comdnews! auction-notices. For dalals, haln, procedure and anling f=ining on e-awcion, prospachive bidders may
cortact Mis. Auction Focus Private Limited; Confact Mr. Muhammed Rahess -
ChelaductionLAPiEchela murugappa.com, For eAuction fraining alone, contact Mis, Auction Focus; Prachi Trived! - 2016641845,

2 For further details on ferms and condilions please visil https:iiwww.auctionfocus.infchela-lap &
https:iicholamandalam.cominews/auction-notices. o lake part in a-auction.

This is alzo a Statutory 30 Days Sale Notice Under Rula 3 (1) of Security Interest [Enforcament) Rules. 2002

E124000030 | BITHBASG1G, . Email ld:

Sdi- Authorized Officer, Cholamandalam Investment and Finance Company Limited

'ﬂ WS RURAL HOUSING & MORTGAGE

FINANCE LIMITED
\# Marayan Chambers, 2nd Floor, Bih, Fatang Hatel, Ashram Road
Ahmadabad-380009, Conlacl | 079-41106500 ¢ 733

POSSESSION NOTICE

(FOR IMMOVABLE PROPERTY) Rule 8(1) of 3ecurity Interest (Enforcement Rules 2002)

Home First Finance Company India Limited
CIN: L65990MH2010PLC240703

Website: homefirstindia.com

Rules, 2002 -

Phone No.: 180030008425
SALE OF MOVABLE ASSETS (INVENTORY)

E-Auction Sale Notica for Sale of Movable Aszets under the Securitisation and Reconstruction of Financial Assets and Enforcemant of Security Interest Act, 2002 read with provizso to Rule 8 (6) of the Security Interest (Enforcament)

Motica is hareby given 1o the public in ganerad and in pasticular 1o the Bomower (2} and Co-Bomrower (8] ag par column {ii) that the below described immaovable properlies ag par oolumn (iily morgagedicharged o the Secured Creditor, the physical
possession of which has been taken by the Authorised Officer of Home First Finance Company India Limited for realization of s dues plus interest as detailed hersunder and whenaas consequent upon fallure 1o repay the dues, the undersigned in
exarcise of power conferred under Saction 132} of the said Act proposes torealize duas by sale of the said propertyfies and it will be sold on "As iswhera is”, “As iz whatis”, and "Whatever there is” as described heraunder. The auction will ba conducted
“OnLing”, for the recovery of amount due from Barrower () and Co-Barrower (5] a5 par column i), due to Home First Finance Company India Limited, Increment Amount - Rs. 1,000/

Email ID: loanfirst@homefirstindia.com

HOUSING SOCIETY LTD. Situated at final plot no. 236 paiki of TPS 14 Sr. | Mame Borrower(s| PROPERTY Details of Invento Dateof | pemand | Dateof | Reserve | EMD Date and Last Date & Time of | Mumber of
{survey no. 188/A paiki) of Mouje DARIYAPUR-KAZIPUR Taluka City in the No. | and ADDRESS = Demand | Motice |Possession| Price | Amount| Timeof | Submission OfEmd & | Authorised
registration dislrict of Ahmedabad and sub district Ahmedabad-6 (Naroda). On Co-Borrower(s) | Notice Amount Amount Auction Documants officer
r:ngﬁgﬁiﬂﬁ'fgﬁgﬁ%?gnﬁ‘gﬁ:hSSGI'T;EE?DFE’I[EFM M e 1, | Kalpana Devi Flat no -E[J1.Gas,ans_1_r_r§f 'Em‘lpnex Samsung AC 1 Ton, Wooden Bed, Cupboard, LG TV 18 | 03.01.2024 | 682456 | 25-11.2024 | 28,850 2.885 DL 2.2024 23-12-2024 8205624454
d ; Mandal, Ranjit -~Survey no. 256 Pakiil/Pakii20. | INCH, Samsung refrigerator 192 Lir, Kitchenware, (11am-Zgmi (upto Spen)
B e Ff: Deutsche g:hﬂk AG Mardal Vapl, Gujarat, 385191 Table Fan, Ceiling Fan, Lamg, Chalr
ate: 17t thorised Offi
sty bl (Mahipal Bhanwarsingh Rajpurohit) E-Auction Service Provider E-Auction Webstte/For Detall, Alc Nos for depositing Branch IFSC Name of
= Other terms & conditions EMD/other amount Code Beneficiary
Company Name . e-Procurament Technologies Lid, (Auctan Tiger) hittp:wwewv homefirstindia_com 812020036268117- UTIBOOO0395 Authorizad Officer,
; f Help Line No -079-35022160 / 148/ 182 hitps-thomefirst auctiontiger.net Home First Finance Company India Home First Finance
Contact Person : Ram Sharma -8000023297 Limited - Company India Limited
e-Mail id : rampeasadi@auctiontiger.nel and support@auctiontiger.nel, Auis Bank Ltd., MIDC, Andheri East

TERMS & CONDITIONS:

The E-Auctionis being held on “AS |3 WHERE 3" and "AS |5 WHAT £3 BASIE™ and will be conducted *On Ling™. The action will be conducted through HOME FIRST = approved service provider Mis E-Procurement Technologies Lid —fuction Tiger, at
the wab Partal: hitps:fhomefirst avctiontiger ned, E-Auction Tender Document containing online e-auction bid farm, declaration, Genaral Tarms & Conditions of anline auction sale are avaiable at Portal Sie,

To the best of knowledge and information of the Authorzed Cificer, there is no encumbrance on the properies. However, the intending bidders should make ther own mdependent mquines regarding the encumbrances, fitle of propertylies put on
auction and claima’ rightsl dues! affecting the proparty, prior 1o submitting their bid. The e-Auction advertisement does nat constibufe and will nof be desmed to constitufe any commitrnent or any represantation of HOME FIRST. The property is being
sold with all the exisling and fulure encumbrances whather known or unknown to HOME FIRST, The Authorised Officar’ Secured Creditor shall nod be responsile in any way for any third-party claims! righs! dues. The saks shall be subject to
rufesfcondifions prescrbed under the secunifization and Reconsirection of Financial Assets and Enforcement of Security Interast Act, 2002,
Other larme & conditions of the e-auchion ane publishad in the following wabsites,

1. hitp:hewrw homefirstindia.com, 02, hitps:Mhomefirst avctiontiger.net,

STATUTORY SALE NOTICE UNDER THE SARFAESI ACT, 2002

Date; 17-12-2024
Placa: Gujarat

The borrower quarantors are heneby notifiad to pay the sum as mentonad and take (heir belongings balora the date of e-Auction, failing which the Invemony will be avctionsd! soid and balance dues, ifany, will ba racoverad with inlerest and cost,

Sdi- Authonzed Cfficer,
Home Firsl Finance Company India Limitad
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